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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUN,'\L, ALLAHABAD BENCH 
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r 
ALLAHABAD 

DATED: nus THE 16 IB NOVEMBER,1998 

Coram : Hon•ble Mr. s. L. ~ain JM 
Hon•ble Mr.G.Ramakrj.shnan AM 

ORIGINAL.APPLICATION N0.985/9£L 

pranav Kumar son of Raj Nar aan , 

r/o House no.38/78-A Nariyal Bazar 

' District Kanpur-1 - ";' -, - - - - - Applicant 

C/A Shri Bechu Ram 

versus 

1 •. U'lion of India through Sec1:etary (Post), 

Ministry of Communications,. Oak Bhawan, 

Sansad Marg, New Delhi. I 

2. Sr. Supdt. of Post Offices, 
,/ 

City Division, Kanpur. 

3. Asstt:Supdt.of Post Offices, 

East Division, Kanpur.­ 

C/R Sri prashant Mathur 
~ri S.C.Tripathi • 

-Respondent 

ORDER 

BX Hon•ble Mr. S. L. Jain JM 
\ 

Applicant• s couns e I Sri Bechu Ram Advocate 

stated that relief sought by way of o.A. has already been 

granted to the applicant, hence he does not want to press 

the O.A. and prpceed further with the o.A. In the result 

the o.A. is dismissed as infructuous. 

2. No order as to costs. 

.::>QI 

-i''b~r' / 
JM 

'( 
~ 

I 


